


























LOK SABHA 
------  

 

CORRIGENDA 
 

to 
 

 The Repealing and Amending Bill, 2025 
 

[To be/ As introduced in Lok Sabha] 
 
 

Page No. 6, in the Second Schedule, in Column No.4: 
 
 

S. No. Line(s) 
No. 

For Read 

1.  15-16 (ii) In the First 
Schedule, in order V, 
rule 9,— 
 

(ii) In the First Schedule, 
 

(a) in Order V, in rule 
9, — 
 

2.  17 (a) in sub-rule (3), (I) in sub-rule (3),  
 

3.  26 (b) in sub-rule (4), (II) in sub-rule (4), 
 

4.  30 (c) in sub-rule (5), (III) in sub-rule (5), 
 

5.  41 (iii) In order XXI, (b) in Order XXI, 
 

6.  46 
 

(iv) In order XXXIX, (c) In Order XXXIX, 

 
 
  

NEW DELHI; 
 
December 13, 2025_________ 
Agrahayana 22, 1947 (Saka) 
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